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*'No unauthorised use of any vehicle by
any officer/employee of iHe Indian Red
Cross Sacicty has occured. o

d) No, Sir. However, the Rajasthan
Sta(tc) Branch of the Indian Red Crows
Socicty is conducting an eoquiry into
some allegations against its Sccretary.

e} Necessary action woul_d be taken on
the ceaclusion of the eiguiry mentioned
in part (d) above.

Removal of Emblem frem Imported
Cars by Indian Red Cress Sociaty

16. SHRIMATI MRINAL GORE:
W‘nﬁ the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

3) whether the Indian Red Cross
Sogiely has removed the emblem (+)
from the 3 imported car for the use of
Bangladrsh refugees (one imported Fiat
and two Volks Wagon);

(b) if so, since when these cars have
been used without the cmblem (+);
and

(c) the reasons for the removal of the
cmblem (+) ?

THE MINISTER OF STATE JN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAGDAMB]
PRASAD YADAV) : (a) No Sir.
However, the Italian R~d C-oas Society
has danated one Fiat-car in 196y and ‘the
sister  organisations have donated two
Volls-Wagons ahont 7:years back to the
Indian Red Cross Society for its use,
These were not imporied by the Indian
Red Cross Society for the use of Bangla-
desh  refugees,

(b) and (c) . In the casc of Fiat the
cmblem on it was defaced when its repain-
ting was taken up receatly. As far as
the other two cars, Volks-Wagons, are
concerned, they never had Red Cross
marking, but the fact that they beiong to
the Indian R~d Cross Society is written
on the number plates. The question
whether the emblem should be painted on
them is under contideration of the Indian
Red Cross Society.
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D of Medieal Facili in
Delhi

4819. SHRI PADMACHARAN
SAMANTASINHERA : Will the Mini-
ster of HEALTH AND FAMILY WEL-
FARE be pleased to state 3

(a) whether Government are aware
¢hat the dispensary facility for the health
welfare of the people is in-adequate in
view of the total population of Union Terri-
tory of Dethi;

(b) if so, the total population of Delhi
and the daily average of indoor and out-
door patients in each hospital ; and

(c} the extra provision being made
for the development of health welfare in the
Union Territory of Delhi?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHR] JAGDAMBI PRASAD
YADAV) : (a) and (b) As on r1-10-77,
there are 346 dispeisariss in  different
systems of medicine being run by diffe-
rent agencies for a total populztion of
5340364 in the Union Territory of Delhi.
Kecping in view the resources available,
the number of dispensaries is not consi-
dered inadequate.

fc) It is proposed to establish two 500
bedded hospitals and seven 100 bedded
hospitals besides a chain of new dispen-
saries in Delhi. Proposals for adding
rore beds in some of the cxisting hospi-
tals are also in various stages of consi-
deration.

Vasectomisstion of Adivasis and
Harijan Bachelors

4820. SHRI SRIBATGHA DIGAL:
Will the Minister of HEALTH AND
FAMILY WELFARE be plcased to
state:

(a) whether during the previous regime
targe number of Adivasis and Harijans
who were bachelors were forcibly vasec-
tomised ;

(b} if 30, the number of such persons in
Orissa State Disurict-wise; and





